ORI I

PUBLIC ANNOUNCEMENT
{Under Requiation & of the insolvency and Bankniptcy Board of Inda ( hsohvency Resoluion
Pmcess for Comorate Persons) Requiatons, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M's EBC BEARINGS (INDIA) LIMITED

RELEVANT PARTICULARS
¥ Name of Comorate Debior EBC BEARINGS [INDIA] LIMITED
2| Dabeof incomporafor O Cormporade Debior ot
3.1 Authonfy Under Which Corporate Debior s Regster Of Companes (ROC] - Vigyawada
ircorporated | B evistened
4. Corporshe idendty Mo/ Limibed Liablity U291 30AP20EFLOAT
ke fica on Mo o comonate debior
5.| Addressof e Regetensd Oficsand Privcpal Piot Na. 10, DABollaram Jnnaram Mandal,
Ofice §f arwy) of Corporabe Debior Jnnaram Hyderabad TG 502325 N
6.} Ireakvendy commencament da in respac of Coporae Debief 23002002
7| Esimaind daeof dozre of nsohency rsolition procesy 20067001
8] Name and registrabon namber nfwz;f Mummenaneni Vazra Laxmi
inschvency professional acling as intenim) BEYPALOTIP- P00 - 2NEM S0
resofubon professional
g | Address and e-mad of fw inferim resciuion Flat No.G-2, ENCEE Residency, Nagarjuna Naga
professional as regestered with fhe Board | Colony, Yellarreddyguda, Hyderabad 500073
Email id: ebicmi@gmal com
emailtolaki@gmail.com
10| Address and e-mad to be wsed for Flat No. 107, V.V Vintage Residency, Somajiguda,
cofrespondance with e intenm Hyderabad-5000 &2
respiution Profes sonal Emai id: ebilcir pBgmailcom
amailaakEgmail com
11| Lastdate for submision of daims 0801/ 2023

Classes of cedions, if any, under dause
of sulb-zechion {64) of secon 21, i
by e Enlarim resolsbon peodessional |

12

Wil idandfy on verifcadon of booes of acoounts

- Names of lhvsotvency Professonats
identfied 1o act as Authorsed
Representative of credilors i a dass
{Three names for each chass)

Mol available 3t prasam.

14/ f2) FekantFoms and

ik Cutalk of authoi 2ed representatves ane vakbke

Wbl k- Ripe - waewi bl oov homee Cownloads
Pryaical Accness: Mot applicable

Noiice i hereby given that the Nafonal Company Law Tribunal has ondesed the commenoem
of a corporate nsoivency resolulion protess of the Corporate Debbr Ms EBC BEARI

{INDIAJLIMITED onZ3/ 1202022

The creditors of W's.EBC BEARINGS {IND1A) LIMITED are hereby called upon 10 Sulmil

ckaims with proof on o DeforelB/ 015202 30 the ndenim resclulion professional at the address
mengonedagamstentry Mo 10.

The financial crediors shall subad ther caims with proof by esectonic means. only. Al ofed
creditors may submit e daims wilh proofin person, by postor Dy ebec fronic means .

A fimancial credsior befonging 1o a class as ksted agamst the eniry No. 12, shall indicale ils cho
of authorzed representatve from the firee nsolvency professionais Bsied against an
Ho.13 toact as authorized representative of theclass [s pecfy dass] nF om CA- NotApplicable.
Submission offalse or mislea ding proofs of claim shall attract penalties.

Date :25-12-2022
Ptace:Hyderabad
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